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BEFORE THE NATIONAL GREEN TRIBUAL
PRINCIPAL BENCH, NEW DELHI
Execution Application No. 20/2025
In
Original Application No. §78/2023

IN THE MATTER OF:

JANGPURA EXTENSION RESIDENTS FORUM RWA& ORS.

........ Applicant
VERSUS

GOVT. OF NCT OF DELHI & ORS.

o Respondent
INDEX
I s. Particulars Page No.
No.
Action Taken Report on Behalf of The [~2.

Respondent/Municipal Corporation of Delhi (MCD)
i |In Compliance of The Orders Dated 24.04.2025
Passed By The Hon’ble National Green Tribunal
Principal Bench

Copy of the letter no. EE (EMS) CNZ/MCD/2025- | 2 — 6
26/27 dated 16.04.2025 to M/s DDSIL for proper
operation of new PCTS and closure of H&D Blocks
dhalaos (Copy annexed as Annexure — A)

Copy of the letter no. EE (EMS) CNZ/MCD/2025-| 1~ Q
26/43 dated 25.04.2025 to M/s DDSIL for proper
operation of new PCTS and closure of H&D Blocks
dhalaos (Copy annexed as Annexure — B)

"Copy of the DDSIL letter no. ﬂ

DDSIL/CNZ/2443/2025 dated 21.04.2025 & letter
no. DDSIL/CNZ/2448/2025 dated 03.05.2025
(Copies annexed as Annexure — C)

Photographs of the closed dhalaos of H&D block of ] o~ | 5
5 | Jangpura Extension (Copy annexed as Annexure —
D).

Copy of the office order no. | )
123/AC/DEMS/CNZ/2024-25 dated 08.05.2025
issued by AC/CNZ for deployment of departmental
staff at H&D Block closed dhalaos for proper/watch




38

and ward (Copy annexed as Annexure — E), ‘ \ l

Through w

PUJA KIALRA

STANDING COUNSEL, MCD

38/5, BASEMENT, EAST PATEL NAGAR
NEW DELHI

MOBILE: 9312539323
EMAIL:-puakalra09@@gmail.com

Date: | éio Sl?f;
Place: New Delhi.
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BEFORE THE NATIONAL GREEN TRIBUAL
PRINCIPAL BENCH, NEW DELHI
Execution Application No. 20/2025

: In
Original Application No. 678/2023

IN THE MATTER OF:

JANGPURA EXTENSION RESIDENTS FORUM RWA& ORS.
........ Applicant
. VERSUS
GOVT. OF NCT OF DELHI & ORS.
....... Respondent

ACTION TAKEN REPORT ON BEHALF OF THE
RESPONDENT/MUNICIPAL CORPORATION OF DELHI (MCD)
IN COMPLIANCE OF THE ORDERS DATED 24.04.2025 PASSED
BY THE HONBLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH. :

MOST RESPECTFULLY SHOWETH.:-

That the present Execution Application no. 20/2025 has been filed
by the applicant in Original Application no. 678/2023, which was filed
with grievance regarding removal of three dhalaos/garbage dump sites
situated in block H, D & P/Q of Jangpura Extension, New Delhi.

That the dhalaos of block H, D & P/Q of Jangpura Extension, New
Delhi have been closed for collection of MSW and MSW of these
dhalaos has been diverted to the newly constructed PCTS at alternative
site near JE (Works) Store, Pant Nagar which was made operational
w.e.f. 21.02.2025.

That with regard to the additional affidavit filed by the applicant
on dated 22.04.2025 along with certain photographs of the H&D Block
closed dhalaos, it is submitted that it has been noticed that sometimes
residents/people used to dump the garbage at these closed dhalaos during
odd hours even after closing of the dhalaos. In that respect the concerned
concessionaire has been directed vide this officer letter no. EE (EMS)
CNZ/MCD/2025-26/27 dated 16.04.2025 (Copy annexed as Annexure —
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A) & letter no. EE (EMS) CNZ/MCD/2025-26/43 dated 25.04.2025 =~
{Copy annexed as Annexure — B) to keep regular watch and make it
immediately clean on regular basis, if any garbage is found dumped.
Notice board has also been displayed at both of these closed dhalaos
informing to general public that the garbage collection has been
completely stopped at these dhalaos and a Portable Compactor Transfer
Station (PCTS) has been made operational near JE (Works) Store in Pant
Nagar for garbage collection in place of these dhalaocs. M/s DDSIL has
replied the above letters vide letier no. DDSIL/CNZ/2443/2025 dated
21.04.2025 & letter no. DDSIL/CNZ/2448/2025 dated 03.05.2025
(Copies annexed as Annexure — C) and ensured for compliance for the
Hon’ble NGT directions. M/s DDSIL submitted that garbage is being
dumped at these sites, during night odd hours, sign board has already
been installed, Information, Education, and Communication (IEC)
activities are being conducted regularly in coordination with MCD
officials to spread awareness among Rag Pickers, Sanitation Works,
RWAs and General Public to stop dumping of garbage at these closed
dhalaos. The photographs of the closed dhalaos of H&D block of
Jangpura Extension (Copy annexed as Annexure — D).

That departmental staff has also been deputed from 06:00AM to
10:00PM vide office order no. 123/AC/DEMS/CNZ/2024-25 dated
.08.05.2025 (Copy annexed as Anmnexure — E) issued by Assisiant
Commissioner/CNZ, to keep proper watch & ward at these H&D Block
closed dhalaos, to stop the dumping of garbage by the general public/any
garbage generator at these sites.

That it is respectfully submitied that all out endeavors are being
made by the department for proper operation and maintenance of newly
constructed PCTS in Pant Nagar as well as to stop the dumping of MSW
at H&D block closed dhalaos of Jangpura Extension.

That the compliance of the directions passed by this Hon’ble
Court has been complied with the answering respondent.

b

Executive Engineer (EMS)
Central Zone




‘Office of the Executive Engineer (DEMS), Central Zone
Room no. 510, Zonal Office Bldg, Lajpat Nagar-I, Delhi-110024
Email: - eeemscnz@gmail.com |

No. EE (DMS)fCNZMCD/zozs-zsfgg:)- K Dated: -/ £/04/2025

. To
oo -;\I'I&ééief Executive Officer, .
s Dakshin Dilli Swachh Initiatives Limited

217-A. Ground Floor, Okhla Phase-III, -
New Delhi-110020 .

Municipal Corporation of Delhi - _
e . e

Subject: - Collection and transportation of Mlmlclpal Solid Waste, Street Sweeping
waste, Green waste and Construction and Demolition waste in Cenfral ¢ .
Zone of MCD (Erstwhile  SDMC). (Letter of intent no- El~w.
(EWIS)/SZ/2015/533 dated 21.09.2015).
"Sub Head: - NGT watter regarding operation and maintenance of the dhalaos in H-
' Block, ~Block and PfQ-Block in Jangpura Extension, Delhi, before
Hon'ble NGT, Principal Bench, tiiled as “Janpura Extension Residents
. Forum RWA. & Ors. (Applicant) Vs Government of NCT of Delhi & Ors.
(Respondents) vide execution application no. 20/2025 in O.A no.
678/20237. :
N.D. O.H: 24 04.2025

R kg .
1 X Pluase find enclosed herewith Hon’ble Nauonal Green Tubl.mql (NGT) orders dated _
J , 03.04.2025 in the execution applfcaticn’no. 20/202% in original application no. 678/3023 m MRS
the matter Janpura Extension Residents Forum RWA & Ors. (i\pp]icant) Vs Government of -

NCT of Delhi & Ors. (Respondents) filed by Janpura Extension Residersts Forura RWA. The
parano. 2. & 3, of fie orders dated 03.04.2023 reproduced as undey: -

2. Learned counsel jor-the applicant submits that in paragraph 4 of the said order the .

. Tribunal had directed that the Municipal Corporgtion of Deihi will ensure that no waste is |
dumped at the site of the closed dhaluo of H&D block: He has rejérred to the phorographs ...
Siled as Annexure 2 (Coily) page 19 omwards along with this execurion application and has ™
subniitted that the sol:d waste is still being dumped at the site of the ciosed dhczlc:o of H&D
block.
3. Mr. Virendra Singh, Zearned counsel accepis notice on behalf of Respona’em No. I -
Municipal Corporation of Delhi and submits that the due compliance of the order will be
done wirhin two weels und rhe cnmpt’mnce reporr will be filed within rhe same period. '

In this regard, it is informed that jn compliance of the dlI‘BC‘thIlS of Hon’ble NGT in -
the marter of Q.A no. 678/2023, the 03 dhalaos in H, D ‘and P/Q Block dhalaos in Jangpura *
Extension were closed for collection of garbage by MCD and in leu of thereof, a new FCTS -
near JE (Works) Store at Pant Nagar near Nallah was construcied and made operational w.e.f. -
21.02.2025. Now, the applicant submits the photographs of H&D blocks along with the
execution petiticns and has submitted that solid waste is still being dumped at the site of the
‘closed dhalaos of HéD blocks. The contents of paragraph 4 of the NGT orders dated _
25.02.2025 are as under: - L
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“4. He énce, we Jind that so far as the grievance of the applicant in respect to the dumping of
waste iHithe dhalao’ of H&D block, Jangpura Extension, is concerned the same has been
rem@ﬂ%a"red The MCD will ensure that no waste is dumped at the. site of the closed dhalao aof
H and D blocks.'So far as the issue of reguisite permissions for PCTS at Pant Nagar is
concerned, we direct the Commissioner, MCD to file an gffidavit d:.s'clo.s*zng all the requisite
permissions that have been obtained for setting up the PCTS at Eant Nagar within four weeks
before the RG NGT through email and if found, the necessary the mattgr w;ZZ be listed bejbre
the Bench i _—

In view of the above and to comply with.the directions of Hon’ble- NGT, you.are.
requested to make all possible efforts to stop the dumpmg" of~ga:ba,ge at H&D block closed -
dhalaos and display appropriate boards at these 31tcs, rcqucsnng the public to not to dumpﬂle
garbage at these sites, An action taken report in this. 1ega1d may be furnished to th;s"“

* office as early possible being the NDOH in the matter is on 24.04.2025.

Y

EE (EMS) CNZ
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o Item No. 01 : S Court No. 1
'- AN : B . '
lZB"E;FC)RE THE NATIONAL GREEN TRIBUNAL .
s PRINCIPAYL BENCH, NEW DELHI : 2
Sy ' Execution Application No, 20/2025
’ ' In
O"lgmal Application No, 678 /2023
Jangpura Extension Residents Forum RWA & Ors. © Applicant
Versus :
- : ‘ ) G
. Municipal Corporation of Delhi & Ors. .~ Respondent(s) h -
Date of hea:i‘ng: 03.04.2025
- CORAM: HON'ELE MR. J'USTICE FRAKASH SH’.RIVASTAVA, CHA.IRPERSON
HON'BLE MR. JUSTICE ARUN.KUMAR, TYAGYL, JUDICIAL MEMEER
HON'ELE DR. AFROZ AHMAD, EXPERT" MEMBE_R
e Applicant; Mr. Nipun Bhushan, Advocate -

Respondent: Mr. Virendra Singh & Ms. fuja. 8. Xalra, Advocates for MCD I ; B

ORDER .

. ' b . . x4
1. By this Executiu':u_n Appiica.tion, the é.ppli’cmt is sesking compliance.
. of the order dated 25.02.2025 passed in O.A. ﬁo. 678/2’023.

~

2. ‘Learned counsel for the applicant submits that in paragraph 4 of the

said order the Tribunal had directed that the Munieipal Cofporation of

Delhi will ensure that no waste is dumped at the site of the closed dhalao’ ¥

of H&D block. He has referred to the photographé filed as Annexure 2

. (Colly) page 19 onwa:ds along with this exec:ution application a.nd has

submitted that the solid Waste is still bemg dumped at the site of the closed :

i

_dhalao of H&D 'block | : - ' s

' . f e
. - ' [

3. Mr. Virendra Singh, learned counsel accepts fotice on behalf: of
Respondent No. 1 - Municipal Corporation of Dcihi.and submits that the
due i:onﬁpliance of the order will be done within two weelks and the

compliance report will be filed within the same period,
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© April 5, 2025

4.

List on 24.04.2025.

Execution Application No. 20/2025 in

AS..

“

Original Application No. 678/2023

i,

Prakash Shrivastava, CP

. Arun Kumer Tyagi, JM

T mm—

Dr. Afroz Ahmad, EM

o
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* Municipal Corporation of Delhi
Office of the Executive Engineer (DEMS), Central Zone
Room no. 510, Zonal Office Bldg, Lajpat Nagar-I, Delhi-110024

: : Email: - eeemscnz@gmall com B
0. EE (EMS)/CNZMCD!Z 02526/_72 : Dated: ~X 5/04/2025
To, *
. . Fhe Chief Executive Officer,
M/s Dakshin Dilli Swachh Initiatives Limited
217-A Ground Floor, Okhla Phase-IiI,
New Delhi-110020
Subject: - Collection and transportation of Municipal Sclid ‘Waste, Street Swaaping waste,

Green waste and Construction and Demolition waste in Central Zone of MCD
- (Erstwhile SDMC). (Letier of intent no- EX (ENMS)/SZ/2015/533 dated 21.09.2015).
Sub Head: - NGT matter regarding operation and maintenance of the dbalaos in B-Block, D-
Biock and P/Q-Block in Jangpura Extension, Delbi; before Hon’ble NGT, Prineipal
Bench, titled as “Janpura Extension Residents Forum RWA & Ors. (Applicant) Vs
Government of NCT of Delhi & Ous. (Respondents) vide execurion applxcamm no. *
20/2025 in O.A no. §78/2023%, ~—,

Sir, -

Jangpura Extension Resident Forum RWA & Ors (Applicant) submitted an additionai affidavit
(copy attached) on 22.04.2025 vide which various photographs of i & I Block closed dhalao’s also
attached in which garbage is being regularly dumped at these sites, in-spite of the orders of Hon’bie NGT
to close these dhalao’s for dumping of garbage. During the last date of hearing of the matter on
24.04.2025, Hon’ble Court gor annoyed for not taking full proof action by MCD to stop the dumping of
garbage at the above mentioned closed dhalao’s even after its closing.

M/s DDSIL was requested vide this office letter no. D-27 dated 15.04.2025(copy attached) to
male all possible efforts to stop the dumpiﬁg of garbage at H & D Block closed dhalao’s and display -
appropriate boards at these sife, requesting the public to not t& dump the garbage at these sites;, But es
per the photographs submitted by the apphcant on 22 04 2023, garbage is being found dumped at these
sntes . .

In view of the zbove and to comply with the directions of Hon’ble NGT, you ars once again
directed to make all possible efforts to ensure the stoppage the dumping of garbage atr Fé&D block closed
dhalacs and display appropriate boards at these sites, requesting the public to not to dump the garbage at
these sites along with maintaining record-of photographs of clean sites on daily basis, deploy sufficient -
staff to watch and ward and alsb install CC TV cameras to monitor the illege! dumping of garbage at’
these sites, An action taken repori in this regard may be furnished to this cffice as early is posszbie
so0 that the Hon’ble Court can be replied accordingly. )

BX (EMS) CNZ
Copy to -
1. CE (DEMS), for kmu information

2. DC/CNZ, for kind informaticon

3. SE(EMS), for kind information

4. AC/CNZ, with the request to d1re.ct the soncerned SS/8I to depute round the slock approprlate

* " staffto avoid the dumping of crarbage at H&D block closzd c]halao sites ’

5. AE (EMS) CNZ, to Pursue

6. JE’s (IEMS) CNZ, with the direction to ingpect the closed dhalao sites of H & D Block on dajly
basis .

7.. SS/CNZ, Concerned ' ) - N

: LRI o U

8. Office copy y T

EE (EMS) CNZ

§ ST
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Initialives Privale Limited ‘ %

Dakahin ONE &
CIM: UF£0000L2015PTL2ETI08

Lelter No, DDSIL/CNZ/24482025 Dates 03.05.2025

N o, |
N BT Exevutiv ¢ Bugiveer (DEMS) ; S e A
Centeal Zone, Municipal Corpuration Delli (Erstwhite SDMC) 3, e e @g Q"Sj
Roorn No, S04, Zewal Offiee Bailding : ) \“x"'"r;};' o s e e f
Lajpat Nagae, New Dethi- 110024 . o Bl ot o
Sub:  Callection s Transportatign of Munigipat Setid Whasle, Strest Sweening Wasie ?‘r Wgste
aud_Construcrion_aud Demolition Waste o Cenlrnl Zone ol South Dethi dMunicipal
Corpomtion. '
Letcer of Avward No-EE (EMS /SZ{2015/533 dated 21.09.2015
Sub:  Cowmplinnce with NGT directions regarding operation and mainienance of tlhnl:}os
) at H-Block, D-Block and P/Q Blocl, Jangpura Extension, Delhi - Execution
B Application No. 20/2025 in O.A. No, 678/2023,

Subject; Compliance with NGT directions regarding pperation and maintenance ot: dh_alaos at —
H-Block. D-Block, and P/Q Block, Jangpura Extension, Delh! = Exeéution Application Ne. -~

20/2025 in O.A. No. 678/2023.

Dear Sir, )

With reference to vour letter no. EE (BMS):’CNZJMCD&OZS-ZGMZ{ dated 25.04,2025 on the
subject cited above, we would like to submit the following for your kind consideration and
further necessary action, '

e dhalsos situated at H-Block, D-Block, and P/Q Block in Jangpura Extension has already
been officially closed for garbage dumping. However, despite the closure and visible
signboards instructing the public not to dump waste at these locatjons, it has been observed that

garbage continues o be dumped during late night or odd HiSurs by unknown individuals.

Our operational teams are consistently making efforts:to maintain cleanliness at éh‘g&g sites. The
waste that is dumped during night hours is regularly, fifred and removed . pr aptly in the
i "i%g MNational

Q
moming to ensure compliance with sanitation pon‘ii%f andidirgctions- of thc'-:HEn.F";
Green Tribunal (NGT). P ‘a%ﬁ S . . ',;cl ‘

ity

conducted
. Pl N B . . SIS REL 2 N
on‘a-regular basis in coordination with MCD offimalsio:‘.rﬁi%sc, awareness -%‘u%fsammuon
o KA L-
¥ umping at these

workers (SKs), rag pickers, RWAs, and the local residents ﬁ;djscourage-ﬁ
closed dhaiaos. o : %@: ;t:g;}ﬁri,:‘?’,,

Iri'hdditioﬁ, JEC (Information, Education, and Communicatitn) activities areg%

o g Ltdd : LA % Uy,
We would also like to highlight that, as you are aware, our exlsnngggpntraci Scheduled 1o
; aiblimitations, it is

conclude on 31st May 2025, In the final pliase of the project, due:l _qﬂ.;’n

b -
] nancialpl)
not feasible for the company to bear the cost of'installing CCTV cardé'i:a'h ]

] +
locations.

P

i R e
As an alternative solution, we humbly suggest that MCD may considéf
dhalaos into shelter homes for sanitation workers or allocate space for anyaauis
function, This would ensure consistent human presence and supervision

discouraging illegal dumping and improving overall maintenance.

. W . b
— [orks: MCD Compost Prant, Okhla Tank, Mathyra Road, Okhla, New Delhi-110020 + Tel: 400 biorar
egist . . * ————— - - N 'odEReds’ -
gistered Office: 221, First Floor, Okhla Phase - Il New Delhi 118020 Phone : 011 47 %:é“é‘é 47016664
. e

§ o
7

H
b,
7 K
i3 L

R

0
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Dakshin DitH Swachh lnlﬂati\res Private Lignited
CliiN; U748000L.2015PTC287308

Lettexr No. DDSIL/CNZ/2443/2025 Date: 21.04.202:
To,

The Executive Engineer (DEMS) Qﬁ,m’

Central Zone, MCD, A° ]

New Delhi [67"13! c

Sub: Collection and Transportation of Mumcmal Solld Waste, Street Syweepine Waste,
Green Waste and Construction and Demeolition Waste in Ceniral Zone of South Delhi

Municipal Corporation.
(Letter of intent No-EE (EN[S)!SZ/ZBIS/SSS dated 21.09.2013)

Sub: Compliance with NGT directions regarding operation and mainienance of dhalaos at
H-Bicck, D-Block and P/Q Block, Jangpura Extension, Delhi — Execution Application
No. 20/2025 in O.A. No. 678/2023.

Dear Sir,

With reference to your letter no. EE (EMS)/CNZ/MCD/2025-26/27 dated 16.04.2025, regarding the
directions issued by the Hon’ble National Green Tribunal (NGT) in the maiter cited above, we
would like to submit the following for your kind consideration:

1. The dhalaos situated at H-Block, D-Block and P/Q Block in Jangpura Extension have been
officially closed for dumping of waste.

2. Despite closure, it has been observed that garbage is being dumped at these sites during odd
hours of the night. This waste is being rcaulally lifted and cleared by our team to maintain
cleanliness and compliance.

3. Information boards have already been installed at the respective locations, clearly requesting
the public not to durap garbage at these sites.

4. 1EC (Information, Education, and Communication) activities are being conducted regularly
in. coordination with MCD officials to spread awareness among rag pickers, sanitation
workers (SKs), RWASs and the general public.

5. Beautification of the closed dhalaos has already been done, including wall art and painting.

We remain committed {o ensurmg comphance with the directions of the Hon’ble N_(?)\l‘ ﬁ

maintaining the-sanitation and environmental standards in the area. Ql
Yours Eai}cly . v»‘ \
' - _{;‘\ Q\/ ?Q I‘{
z?e; i q\ t)ﬁéﬁ@? B
(Anurag Kumar)\_,/' ' g\\“« ; : 32“:}“\
\ P

Chief Executive Qfficer
Dakshin Dilli Swachh Initiatives Private Limited

&1 L fekOE 2‘-’7‘: -
) J o
— J1 -
TRUE COPY éﬁﬂﬁ;“

Works: MCD Compost Plant, Okhla Tank, Mathura Road, Okhla, New Dethi-110020 - Tel: +91 11 26842787

e - Il New Deihi 110020 Phone : 011 47026665,47016664

. Registered Office: 221, First Floor, Okhla Phas
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Photographs of H&D Block Closed Dhalao in Jangpura Extension
Dated: - 11.05.2025

,‘ ﬁ.z};;“* New Delhi, Delhi, India

H-10, Block H, Jungpura Extensmn, New Delhi, Delhi 110014,

\9’“';‘ } ""‘\ # |ndia
e S F ;V h Lat 28.582378° Long 77.242293°
Googl g ‘j {4 11/05/2025 10:20 AM GMT +05:30

|l "a gl v b

e e SO Sy

6, Hakikat Rai Marg, Jangpura, Block
D, Jungpura Extension, New Delhi,

Lat: 28.57954, Lng: 77.24506
11/05/25 09:20:14 AM GMT+05:30




Photographs of H&D Block Closed Dhalao in Jangpura Extension
Dated: - 12.05.2025

New Delhi, Delhi, India

H-10, Block H, Jungpura Extension, New Delhi, Delhi 110014,
India

Lat 28.582348° Long 77.242256°

12/05/2025 07:56 AM GMT +05:30

D5, Jangpura, Block D, Jungpura
Extension, New Delhi, Delhi 110014,

Lat: 28.579617, Lng: 7/7.24516
12/05/25 07:19:59 AM GMT+05:30
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Photographs of H&D Block Closed Dhalao in Jangpura Extension
Dated: - 13.05.2025
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New Delhi, Delhi, India .
31, Jangpura, Block G, Jungpura Extension, New Delhi, Delhi 110014, -
India
° Long 77.2422
23 PM GMT
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New Delhi, Delhi, India

C26, Jangpura, Block C, Jungpura Extension, New Delhi, Delhi

110014, India
Lat 28.579496° Long 77.24544°
13/05/2025 05:04 PM GMT +05:30
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Photographs of H&D Block Closed Dhalao in Jangpura Extension
Dated: - 14.05.2025

¥ sps Map Camera f S
i.‘

New Delhi, Delhi, India

H-10, Block H, Jungpura Extensmn New Delhi, Delhi 110014, #—-‘.
India

Lat 28.582387° Long 77.24227°

14/05/2025 08:14 AM GMT +05:30

D5, Mannu Marg, near EROS, Block D,
Jungpura Extension, New Delhi, Delhi

Lat: 28.57962, Lng: 77.24517
14/05/25 07:13:494 AM GMT+05:30
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Photographs of H&D Block Closed Dhalao in Jangpura Extension
Dated: - 15.05.2025

ew Delhi, Delhi, India e
31, Jangpura, Block G, Jungpura Extension, New Delhi, Delhi 110014, h =

o

D5, Mannu Marg, near EROS, Block D,
Jungpura Extension, New Delhi, Delhi
Lat: 28.57962, Lng: 77.24517

15/05/25 07:10:9 AM GMT+05:30
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Photographs of H&D Block Closed Dhalao in Jangpura Extension
Dated: - 15.05.2025

=
EJ or= ran camera
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5 f;, "“x-g New Delhi, Delhi, India

.- - 8, Jangpura, Block H, Jungpura Extension, Noew Delhi, Delhi

1710074, India

f E'c’- . - Lat 28.582194° Long 77.242741°
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? DleEJ “-z:" 15/05/2025 09:54 PM GMT +05:320
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New Delhi, Delhi, India

C26, Jangpura, Block €, Jungpura Extension, New Delhi, Delhi
1100174, India

Lat 28 579465 Long 77.245419°

15/065/2025 09:48 PM GMT +05:30
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